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st faframme it faema urfirestor

SrfergerT
AR, 22 SFE, 2014
sirar fafames 3ic faewma wrfretor
( 9RE s HufEt ST UsiieRtoT ) ((dterat WemerT )
faf=m, 2013
wr, |, ot fafaur fatmem 2/85/2014.— st
Tt 3 fasmrg wifteor sfuf@d, 1999 (1999
41) ht 9T 26 & A gfad s afufm, 1938 (1938 &1
4) I ¥R 114T AW Y&4 WfRE F1 T HW g,
TIFRI0T oA Aelesh R |iAfd & T st i & 918
frefafen fafem s @, srfq—
AT 1
1. e A T urRw.— (1) ¥ fafEw s
faframe &R faewm wifusor (ardE stmr wafEr o
Tefiertor) (diedr wener) fafem, 2013 Feamd |
(2) 3 fafrm SR To9 § S YFRE Hi
TR@ & 994 B |
AT [V
2. =1 fafrmes 3 foreme wifteror (ardE
S Suf 1 gsteReon) faftEm, 2000 H:
fafem 20(1) (@) ¥, oIk ‘<9ai W1’ i R
‘et s’ @ wfaeenfua femen S |
3. wE. fasem, stes
[faama= 111/4/161/13/3741.]

403 GI/2014

INSURANCE REGULATORY AND DEVELOPMENT
AUTHORITY

NOTIFICATION
Hyderabad, the 22nd January, 2014

Insurance Regulatory and Development Authority
(Registration of Indian Insurance Companies) (Fifth
Amendment) Regulations, 2013

F. No. IRDA/Reg./2/85/2014.—In exercise of the
powers conferred by Section 114A of the Insurance Act,
1938 (4 of 1938) read with Section 26 of the Insurance
Regulatory and Development Authority Act, 1999 (41 of
1999), the Authority, in consultation with the Insurance
Advisory Committee, hereby makes the following
regulations, namely:—

CHAPTER 1

1. Short title and commencement.—(1) These
regulations may be called Insurance Regulatory and
Development Authority (Registration of Indian Insurance
Companies) (Fifth Amendment) Regulations, 2013.

(2) They shall come into force on the date of their
publication in the Official Gazette.

2. In the Insurance Regulatory and Development
Authority (Registration of Indian Insurance Companies)
Regulations, 2000,

In Regulation 20(1 )(b): The word 'one-tenth' may be
replaced with the word 'one- twentieth' .

T. S. VIJAYAN, Chairman
[ADVT. [1I/4/161/13/Exty.]
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